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1-[THE DEPUTY MINISTER IN THE 

MINISTRY OF TRANSPORT AND 
COMMUNICATIONS (SHRI B. BHAGA-
VATI):   (a) 2141. 

(b) Messrs. Ghasita Mai Karam 
Chand, Gokal Chand Market, Amrit-sar.    
Date of application 26-2-1959. 

(c) 241. 
(d) 791 connections have been pro-

vided to earlier applicants. Under the 
present shortages, a proportion of 
telephones is allotted in turn and some on 
priority to different categories. 
Telephones are also allotted out of turn 
on the advice of the Telephone Advisory 
Committee. The turn of this party did not 
come in the "in turn" quota.! 

 
SHRI B. BHAGAVATI: Yes, there are 

rules under which priorities are 
determined. 

SHRI B. BHAGAVATI: They have the 

discretion to make allotments on the 
basis of their local knowledge as 

t[ ] English      translation. 

to the relative importance of the ap-
plications. 
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t [DRINKING WATER AT JHALAWAR ROAD 
STATION 

•49. SHRI V. M. CHORDIA: Will the 
Minister of RAILWAYS be pleased to state: 

,(a) whether it is a fact that there is scarcity 
of good drinking water at Jhalawar Road 
Railway Station on the Western Railway; 

(b) if so, what efforts have so far been 
made to remove this scarcity; and 

(c) what is the scheme for supply of 
drinking water to the passengers and persons 
residing nearabout the Station?] 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI S. V. 
RAMASWAMY) :   (a) Yes, Sir. 

(b) Travelling Water tank filled with 
potable water from Bhawani-mandi is kept at 
Jhalawar Road Railway Station for the use of 
staff and passengers. 

(c) Proposal is under consideration to 
obtain water from Chattarpura village water 
supply schemes for supply to Railway Staff 
and passengers. 

f[ ]   English  translation. 

 
SHRI S. V. RAMASWAMY: There is only 

a handful of passengers and the staff is only 
about 24. 

MR. CHAIRMAN: He would like to know 
as to what kind of water is being given, salt 
water or what. 

SHRI S. V. RAMASWAMY: It is not salt 
water. It is potable. I do not know whether it 
is sweet water or not. 

SHRI M. M. S. SIDDHU: May I know as to 
how many persons have been found to suffer 
from diseases because of drinking water from 
this place? Is there any information? 

SHRI S. V. RAMASWAMY; I have no 
information, Sir. 

 
SHRI S. V. RAMASWAMY; I have not got 

the number of passengers but the 
requirements will be about a thousand gallons 
per day. 

t[ 1 Hindi translation. 
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SHRI BHUPESH GUPTA: It must be a 
big hand then. 

SHRI V. M. CHORDIA; He has not 
given the figure, Sir. 

SHRI S. V. RAMASWAMY: From the 
requirement which is only about a 
thousand gallons, I can infer reasonably 
that it is only a handful. 

MR. CHAIRMAN: He has said that a 
thousand gallons are consumed but it is 
difficult to know how much water one 
person consumes. 

GRIEVANCES  OF HOOGHLY PILOTS 

/SHRI M. BASAVAPUNNAIAH: 0   
\ Sim BHUPESH GUPTA: t 

Will the Minister of TRANSPORT AND 
COMMUNICATIONS be pleased to state: 

(a) what is the latest position in the 
dispute that arose between the authorities 
and the Hooghly Pilot Service 
Association; and 

(b) what steps if any have been taken 
to redress the grievances of the pilots? 

THE MINISTER OF SHIPPING IN THE 
MINISTRY OF TRANSPORT AND 
COMMUNICATIONS (SHRI RAJ 
BAHADUR):" (a) and (b) Attention is 
invited to the statement laid on the 

tThe   question   was  actually  asked 
on the floor of the    House    by    Shri 
Bhupesh Gupta. 366 RS—2. 

Table of the Rajya Sabha on the 15th 
June, 1952. The Hooghly Pilots resumed 
work on the afternoon of the 19th May, 
1962, and there have been no subsequent 
developments. 

SHRI BHUPESH GUPTA: May I know 
whether the memorandum submitted by 
them is under consideration by the 
Government? They resumed work on the 
expectation that their grievances will be 
met by the Government and I would like 
to know whether any discussions are in 
progress between the Government and 
the members of the Hooghly Pilots' 
Association. 

SHRI RAJ BAHADUR: During the 
course of the discussions that preceded 
the resumption of work, they informally 
discussed certain demands but no formal 
memorandum as such was presented 
excepting a small unsigned note. Due 
note has been taken ot that and the 
various points are under consideration by 
the Port Commissioners. 

SHRI BHUPESH GUPTA: Is it not a 
fact that in that note which you may or 
may not call memorandum it was pointed 
out that as a result of their absorption in 
the West Bengal Government they are 
suffering and that the position that they 
were enjoying with regard to pay scales, 
status and service conditions before they 
were transferred to the West Bengal 
authorities should be given to them? 

SHRI RAJ BAHADUR: They have not 
been absorbed in the West Bengal 
service and the rest of the question does 
not arise. 

SHRI BHUPESH GUPTA: Port 
authorities, not West Bengal Govern-
ment. 

SHRI A. D. MANI: In view ol the 
importance of the waterways, would the 
Central Government take them into their 
service? 


